
CENTRAL ADMINISTRATIVE TRIBUNAL, ERNAKULAM BENCH 

O.A.N of1996, 

Thursday this the 20th day of June 1996. 

C OR AM 

H0N'LE MR. JUSTICE CHETTUR SANKARAN NAIR, VICE CHAIRMAN 

HCN'BLE MR. P.V. VENKMTAKRISHNAN, ADMINISTRATIVE MEMBER 

Rajaram.Sukumar, 
Exhibition A8sistant, 
Field Exhibition Office, 
OAVP, Ministry of Information 
and Broadcasting, 
Trivandrum. 

RamakrishnaPillai,S., 
Sub Editor, 

• 	 'Yojata'Publication0ivision, 
Ministry of Information and 

• 	 Broadcasting, 
Vazhuthacaud, 
Trivandrum. 	 .. Applicants 

(By Advocate Shri M.R. Rajendran Nair) 

Vs. 

Union of India represented by 
the Secretary to Government& India, 

• 	 Ministry of Information and 
• 	 Broadcasting, 
• 	Shastry Bhavan, New Delhi-i. 	 .. Respondent 

• 	 (By Advocate Shri Shal'ik for Shri 1PM Ibrahim Khen, sccSc) 

The application having been heard on 20th June 1996, 

the Tribunal on the same day delivered the following: 
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CHETTURSANKARANNAIR(J)V ICE CHAIRMAN  

Applicants seek to quash A2 order and pray 

for a' declation that fifty percent of the existing 
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vacancies in the senior grade of Indian Information 

Service Group 'B' should be filled up by promoting the 

officers in the Junior grade. 

2. 	When the matter came up on 17.5.96, we granted 

time for getting instructions. We adjourned the matter 

further at the request of standing counsel to file a 

statement. No staternent has been filed. However, he 

suggested that a direction maybe issued to respondent 

to consider A4 and AS representations maintaining status quo 

• 

	

	 In the light of the submission we direct respondent to 

pass speaKing  orders' on A4 and AS representations within 

• 	 four weeks from today. Status quo as on tody 'will be 

• 	 maintained for six weeks from today. 

a. 	Standing counsel submits that he will forward 

a copy of the original application and a copy of this 

order to respondent for compliance. We record the 

submi8sion. 

4. 	Original application is disposed of as aforesaid. 

No costs. 

Thursday this the 20th day of June 1996. 

P.I. VENKATAKRISH,NAN 	CHETTUR SANKARAN NAIR(J) 
ADMINISTRATIVE MEMBER 	 , 	VICE CHAIRMAN 
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List_of Annexures 

1. Annexure'-A2:— True copy of the circular NeA 
35018/2/96II5 dated 13o3.1996 issued by 
Government of India. 

2, AnnexureA4: True copy of the representation 
dated 850996 submitted by let applicant to 
the respondent. 

3. Annexure—A5: 	True copy of the representation 
dated 7.5.1996 submitted by 2nd applicant to 
the respondent. 


